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initially without any fee. Later a fee 
of Re. 1/' was charged which was subse· 
quently increased to Rs. 25/" in 
its alleged that the firm also collected 
money from the intending emigrants on 
the pretext of having to pay security 
deposit to the Protectors of Emigrants. 
Money was also charged for obtaining 
passports and visas for these persons. 
However, no jobs have yet been obtained 
by this firm for any Indian workers. 

(c) A complaint was filed with the 
Police in Lucknow on 27-4-1979' On 
the basis of this complaint aIld documents 
recovered from the firm three persons 
have been arrested by the Police autho­
rities. 

The Government have alerted the 
concerned departments to be vigilam 
against such malpractices. The State 
Governments have also been put on 
caution against similar abuses and asked 
to take appropriate action wherever any 
such instances come to notice. 
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Railway Coach Repair Worbhop 

685' SHRI SUBHAH CHANDRA 
BOSE ALLURI : 

SHRI D. AMAT : 

Will the Minister of RAIL WAYS 
be pleased to state: 

(a) whether it is proposed to set up 
Railway Coach Repair Workshop 
at Tirupati in Andhra pradesh; 

(b) if so, what the estimated cost and 
capacity of the workshop and whether 
it will be with foreign collaboration; 
and 

(c) if 10, the quantum of foreign ex­
change involved therein ? 

THE MINISTER OF STATE IN 
TIlE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) to.,. <:k 
It has been decided to let up a DeW ~­
way Coach Repair Workshop atTIfU­
pati, 'Dear Renigunta, in ADdhra Pr&deIJa. 
A Project report with Cltimatel for fCU-




